
OFFICEOFTHE PRINCIPAL DlSTRl(:r & SESSlONS,)UOGE (H.Qs): DELHI

In conformance with the order dated 19;05.2022 of the Hor.:t'bfe Supreme
Court ofindla In Suo Mota Writ (Criminal) No,2 or 20201n Re ''lixpddlllolls Trialof
Ceses tmder Section 138 of NI Act, 1881" the Joliowlng shortlisted P~ans {rr;tlred
from thls et.tab//shment)engaged on. contractualbasis (foraperiod ofneyear)ate
hereby attached with. the Presldingt)fficers cif-Spe.dal Courts (NI Act) In the· dfstrlcts
as mentioned against their name w.e.f. 01.09,2022 :

S.No, Name PaceofPosfirg
1. Rajesh Kumar Bansal

S/o Sh. Gyanchand Bansal
t1......Attached with the Presiding Officer,

2. Mahesh Kumar Gaur Sp.eclaf Co.urts (NI Act), South West,
S/Q Sh. Ram Singh Dwarka Courts, New Delhi. .

Rameshwar Dayal
S/o Sh. Oult Chand

r--::---;--,c----,---,--,--------i AttachedWith the Presiding Officer,
4. Surender Pal Special Courts (NIAct), South,Saket

S/o Sh. Dull Chand Coutts, New Deihl.

7. Sanjay Kumar
5/O Sh. Diwan Dutt

1----,----1----,-.....,-..,..,._-----------lAttacned With-the ~re?jd!og_ Officer;
8. Rakesh r<urnar S_peclal Courts (NI Act), Centtalr THC,

S/o Sh. KC.Sharma Delhi. .

10.

Soban Singh
S/o Sh, l<hushal Singh Rawat

i-----+---------~ Attachedwiththe Presiding Offite.r,
Brahm Parkash SpecialCourts (NI Act). New Delhr,
S/o Sh. Khem Chand PHC, Delhi.

Note:

All the aforesaid contractual peons (Retired) are directed to report on
Ol.09.2022to the Ld. Presiding Officers in _the!lr resRe¢tlve Distficts in which they
have been deputed/attached vide the immediate order, ·

GIRISH (. Digitally signed by GIRISH
;KATHPAUA

KATHPALIA} "2g3seas rans
{Girtsh Kathpalia)

Prim;lpat Oisttic.t &Sessions,JUdQ~{HQs)
Ts Hazan),Courts, Dehl
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Dated, DeltiltheJJ9 AJIG 2!J2l i

Copy forwarded for lriforma!ianBnd ttetessaty adtorf to:

1. Ld., Ptincfpal District & Sessions Judges, Sauth:.West, New Delhi, South and
Sooth.•East, New Delhi · ·

2. Lc:t Officers concerned•.
3. 1he Per$onal Office of the Ld, Principal D&SJ (HQ), THC, Oelhi,
4. Arr the DPOs; A~ounrs Branches concerned for further necessary action as

per rules. · · . · .
s. The Dealing Assistants, Personal File, ACR Cell, Leave & LA'i'ERS $eat,

Central, THC, Deihl for further necessary action/updation as perrules,
:6The Dealing Asst., Website Committee, THC with the direction to upload the

order on·the 'Employees corner' (on .Website), .
7. Pealing.Clerk, Appointment Seat ts directed to p~ovlde the resldential ·address.

and contact number of the above mentioned offi¢1ats to R&+ .Braoctt,.central,
THC, Delhi.

8. Thie officials concerned (through e-modeaswel)for lrimediate compliance.

..a#23
Administrative Offlc:er (Jud!.)
Admn.-n (,HQS), THC, Deihl


